
 
 

LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRITORY OF DELHI 

   

 LIST OF BUSINESS   
 

Friday, 22 March 2024 / 2 Chaitra 1946 (Saka) 
 

11.00 AM 
 

1. Special Mention (Rule-280) : 
Members to raise matters under Rule-280 with permission of the Chair. 
 

  
 

2. Calling Attention (Rule-54) : 
I. Shri Akhilesh Pati Tripathi, Hon’ble Member to call the attention of the House 

towards “shortage of medicines in Mohalla Clinics, Hospitals and Dispensaries of 
Delhi Government and apprehension of stoppage of free test facilities in Mohalla 
Clinics from April, 2024 due to some concerned Officers. ”. 
 

II. Shri Jarnail Singh, Hon’ble Member to call the attention of the House towards “non 
cleaning of sewers in all Assembly Constituencies, problem of dirty water and 
dilapidated condition of sewers in Delhi”. 
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